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Shri Rameshwar Tantia: What is
the total production of fertiliser and
what is the consumption and how
much do we import?

Shri C. Subramaniam: The pro-
duction in the country this year would
be about three lakh tons nitrogen;
we will be importing 3.5 lakh tons of
nitrogen—and the demand in the
country is round about 1.2 to 1.4 mil-
lion tons of nitrogen.
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Shri C. Sobramaniam: There is no
facto'y at present. The question
whether any new factory will be put
up there might be put to the Petro-
leum Ministry.
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Shri Solanki:
Shri P. K. Deo;
Shri Narasimha Reddy:
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Shri Raghunath Singh:

Shri P. Venkatasubbaiah:
Shri Ravindra Varma:

Shri Mohan Swarup:

Shri Narindra Singh Mahida:

Will the Minister of Transport be
pleased to refer to the reply given
to Unstarred Question No. 472 on the
2nd March 1965, regarding finalisa-
tion of an agreement with M!S Hilton
Ho'els International of US.A., &nd
state:

(a) whether the official Committee
has given its findings for the estab-
lishment of a number of luxury
hotels in India;

(b) if so, its main findings; and
(c) the final decision taken thereon?

The Minister of Transport (Shri Raj
Bzhadur) (a) Yes, Sir.

(b) and (c). It has been decided
that the Indian party who has applied
for collaboration with Hiltons may be
asked to negotiate with them and
submit its final proposals for the
approval of Government.

Shri S. C. Samanta: How many of
the existing hostels are proposed to
be turned into luxury hotels?

Shri Raj Bahadur: The question
refers to collaboration with Hilton
hotels, not hostels, The proposal that
we have before us for collaboration
had emanated from a private party
known as Messrs. Shiv  Sagar and
Co. who have acquired the late Gwa-
lior Palace property in Bombay.

Shri 8. C. Samanta: May 1 know
the names of countries from which
this proposal has come?

Shri Raj Bahadur: Hiltons
from America.
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Shri P. C. Borooah: Is it a fact that
this Hilions International want an
operating profit of 33.33 per cent wund
to repatriate to the extent of Rs. 1.04
crores annually, complete control of
management .in  their hands and a
guarantee to book 12 lakhs of tourists
and if so are the Government con-
siderinz these to be derogatory terms?

Shri Raj Babadur: It is a multipur-
pose gquestion and I will try lo
Answer.

Mr. Speaker: He may answer one
part.

Shri Raj Bahadur: With regard to
the return to Hiltons, the amount of
Rs. 1.4 crores reported to the hon.
Member is absolutely out of propor-
tion. The operating profit on a staa-
dard 400-room hotel would be of the
order of about 564,000 dollars. Ona-
third of that would be in the vicinily
of 188,000 dollars out of which they
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will have to spend 50,000 for their
promotional and advertising efforts.
The remainder will be subjected to
tax. The total including amount
spent on promotion would come in
the vicinity of about 120,000 dollars in
all. It has not yet been settled
whether they will get one-third or
one-fourth, which is a matter for
negotiation between the parties con-
cerned,

Shri P. R. Chakraverti: May I know
whether it is a fact that the Govern-
ment has set up a hotel corporation
of its own, and when the private
sector is managing hotels all over
India very efficiently, how does the
question of foreign collaboration come
in, in this context?

Shri Raj Bahadur: Collaboration
with a foreign hotel does not cast any
reflection on the efficiency or the
standard of maintenance of cur
hotels or the quality of management
of our hoteliers. It is a matter where
we want to take advantage of a chain
of hotels all over the world which
creates its own traffic and brings
other advantages also in train. It
also helps in maintaining and
improving of standards.

Shrimati Tarkeshwari Sinha: May
1 know whether it is a fact that the
Secretaries Committee which was
appointed to look into this matter has
not recommended that there should
be any collaboration of management
with Hiltons, as reported in the press,
and why, in spite of that, the Gov-
ernment at Cabinet level decided to
give them this collaboration, on prin-
ciple?

Shri Raj Bahadur: The Cabinet, of
course, is the ultimate authority, but
1 may inform the hon. Member that
the Secretaries Committee which was
appointed to go into this guestion
never made any recommendation of
the type which she was alluding to.
1t was appointed to go into the whole
guestion, and they have recommended
certain basic premises on the basis of
which the negotiations have to be
conducted.
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Shri R, Barua: May I know whether
the Government have examined the
main benefits that will accrue out of
the collaboration with the hoteliers of
international repute and, if so, what
was the final criterion which induced
the Gowvernment to go into this col-
laboration?

Shri Raj Bahadur: May I just re-
count the advantages? One of the big
advantages is that it will create its
own traffic; it will provide a sales
network for tourism, joint advertise-
ment for tourist promotion, and above
all, it will enable us to earn in the
vicinity of about a crore of rupees in
foreign exchange, besides providing a
good network of hotels.
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Shri Vidya Charan Shukla: Is it a
fact that two ministries of the Gov-
ernment of India are competing with
each other in the construction of these
luxury hotels? Have Government
decided which of the two will be in
charge of construction and running of
these luxury hotels? If no decision has
been arrived at, why?

Shri Raj Bahadur: It is true that
the Works and Housing Ministry is
in charge of Ashpka Hotel and Jan-
path Hotel and they are proposing to
set up one or two hotels more. But
essentially the work of filling up the
gap in hotel accommodation in the
country has been assigned to the Hotel
Corporation of India, which comes
under the Transport Ministry. There
is no doubt that there will be co-ordi-
nation between the two.

Dr. L. M. Singhvi: On what specific
grounds do the Indian hoteliers op-
pose this proposal and how do the
Government meet their points?

Shri Raj Bahadur: I would like to
disabuse the mind of the hon, member
that there is general opvosition from
the hoteliers. In fact, it is one of
the private hoteliers who are now
trying to set up a hotel in collabora-
tion. Apart from that, opinions of the
hotel industry are not uniform or
unanimous on this point. Most pf
them favour it; others might reject it.

Dr. L. M. Singhvi: My guestion was,
what are the specific grounds of their
opposition and how Government pro-
pose to meet them?

Shri Raj Bahadur: I would not like
to be uncharitable, but some parties
who have already secured foreign col-
laboration perhaps are not very keen
that pther parties also should seek
collaboration,  There may be the
question of personal interest coming
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in. But I see no logical reason what-
soever in refusing Hiltons or Shera-
tons to come into this field in our

country.
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The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):

A statement is laid on the Table of
the House,

STATEMENT

() and (b). 'No, Sir. In
the several representations made for
the construction of the proposed
bridge over the Ganga between Ghazi-
pur and Ballia, rival claims have been
made for the location of this bridge
either at Ghazipur or at Buxar. In
either case, the bridge would fall on
a State road and as such it would be
the responsibility of the State Gov-
ernments concerned. However, in
order to facilitate the consideration of
the suitability of investment for the
proposed bridge, the Directorate of
Transport Research of the Ministry of
Transport were asked to carry out a
cost-benefit study, The investigations
have practically been completed and
necessary information collected. In
order to finalise the report, the officers
of the Ministry of Transport propose
to have discussions with the officers
of the Uttar Pradesh Public Works
Department shortly. The matter will
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be considered further after a report
on thig study becomes available,
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